A copy (in Hindi) of the Ministry of Defence Notification No. S.R.O. 09, dated the
24th October, 2011, publishing corrigendum to Notification No. S.R.O. 65, dated the
21st July, 2008.

[Placed in Library. See No. L.T. 5520/15/11]

Il. A copy each (in English and Hindi) of the following papers, under sub-section (1) of
Section 619A of the Companies Act, 1956:—

® @
)
@ @
)
ONO!
O

Annual Report and Accounts of the Bharat Electronics Limited (BEL),
Bangalore, for the year 2010-11, together with the Auditor’s Report on
the Accounts and the comments of the Comptroller and Auditor General
of India thereon.

Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 5514/15/11]

Annual Report and Accounts of the Bharat Dynamics Limited,
Hyderabad, for the year 2010-11, together with the Auditor’s Report on
the Accounts and the comments of the Comptroller and Auditor General
of India thereon.

Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 5515/15/11]

Annual Report and Accounts of the Hindustan Aeronautics Limited
(HAL), Bangalore, for the year 2010-11, together with the Auditor’s
Report on the Accounts and the comments of the Comptroller and
Auditor General of India thereon.

Statement by Government accepting the above Report.

[Placed in Library. See No. L.T. 5516/15/11]

PETITION PRAYING FOR RE-EXAMINATION OF THE POLICY
OF MAKING TUNNEL-BASED HYDROPOWER PROJECTS

SECRETARY-GENERAL: Sir, | report to the House the receipt of a petition signed by Dr.

Bharat Jhunjhunwala, a resident of Uttarakhand and others praying for re-examination of the

policy of making tunnelbased hydropower projects.

MR. DEPUTY CHAIRMAN: Now matters to be raised with the permission of the Chair. |
think first is Mr. Prabhat Jha.

it e ITSiisT TR (MM UST) : R, BICHT IS AICH BT RIT 3Nl ...(FAYH)... T
T B E ..(aE™)... AT BT S T84 T B...(FIEH)...
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MR. DEPUTY CHAIRMAN: You can discuss it later. ... (Interruptions)...
sft 1 Sroiis aren : FH9?
MR. DEPUTY CHAIRMAN: | will call you. ...(Interruptions)...

DR. M.V. MAITREYAN (Tamil Nadu): | have given notice of suspension of Question Hour,
Sir. ...(/nterrupt/ons)... So, it should have the priority over all other issues.

MR. DEPUTY CHAIRMAN: What | suggest, Mr. Maitreyan, let these three-four issues go,
then we will take it up. ...(Interruptions)...

2 JIS IS TR : AT b 359G & aR H oamd oY, a9 a5 & oo T8l gan
2...(TaUM)...

MR. DEPUTY CHAIRMAN: Sir, for the Call Attention notice, there are certain days when it
has to be taken.

DR. K. KESHAVA RAO (Andhra Pradesh): Sir, | understand that. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Dr. Keshava Rao, you know the rules, so why do you raise it

again? ...(Interruptions)...

sft Ve i qaren : Nod J9F H..(Fau)... T8l mar, 59 Qv § ff fear 8
..(FYTH).... N RTT Gl &...(TIL™). .

MR. DEPUTY CHAIRMAN: For two days in a week, we take Call Attention. We are regularly
listing Call Attentions. ... (Interruptions)... You can take up the issue of your Call Attention with
the hon. Chairman. ...(Interruptions)... That will be listed. ...(Interruptions)... It is listed twice
in a week. ...(Interruptions)... 34 I AT T8l Al 8 RIT B 2....(FALT)...

Y ore 3roftst uren : 379 1 WA I B AT B...(IH)...
37t ITFHTLT : 31T &1 AT Y AT &, T SO, TG H SA...(FLTH)...

st d9 Imle Uren . IYWEERT S, 3F B, MU AT BT SRy AIRIwEl
IRGU...(AGEH)...

MATTERS RAISED WITH PERMISSION OF CHAIR
Re: Issues relating to the Mullaperiyar Dam

DR. M.V. MAITREYAN (Tamil Nadu): Sir, recent weeks have witnessed escalating tension
in the Tamil Nadu-Kerala border regarding the Mullaperiyar Dam. The Supreme Court in its order
of 2006 declared the Mullaperiyar Dam as safe and directed that water can be stored up to 142
feet initially. The recent action of the Kerala Government insisting on the construction of a new
dam alleging that the existing dam is unsafe and tantamount to violating the Supreme Court
order.
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